FTEM NO 55 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).13021/2011

W NDSOR PARK R WA, Petitioner(s)
VERSUS
VI CE CHAI RVAN, GDA AND ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 17/10/2011 This Petition was called on for hearing today.

For Petitioner(s)
M. Santosh M shra, Adv.

For Respondent (s) Anrendra Kr. Choubey, Adv.

Kri shnanand Pandeya, Adv.

==

M. Pradeep Msra , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Ld. counsel for the petitioner seeks fresh steps
agai nst respondent Nos.2, 3 and 6 to 9 by registered
post, acknow edgment due, as wel | as t hr ough dasti .
G ant ed. Take steps. | f st eps t aken, i ssue noti ce.
Await return of notice.
Respondent No. 1 and 4 have not filed counter

affidavit inspite of last opportunity granted.
List the matter on 24.11.2011.

(SUNI L THOVAS)
s Regi strar



